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‘This court would observe that the since the petitioner's application has been
pending for more than five years the respondent no. 2 should dispose off the same by
reasoned and speaking order in accordance with law expeditiously and preferably within a
period of eight weeks from the date of receipt/production of a copy of this order. The
petitioner's entitlement to refund of the amounts recovered shall be subject to decision of
the respondent no. 2 on the representation dated 28.10.2013 submitted by the petitioner. ”
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